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" CORRIGENDA 

HUNDRED AND NINTH REPORT OF THE ESTIMATES 
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[Action taken by Govemment on the recommenda-
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mates Committee (Jllttet Lolt Sabia) on dle 
'Ministry of DefeDce~ Naval ~yard, Bombay] 
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INTRODUCTION 

I, the Chainnan, Estimates Committee, having been authorised by the 
Committee, present this Hu ldred and niilth Report of the Estimates Com-
mittee of the Second Lok Sabha on the Action taken by Government on 
the recommendations contained in the Eighth Report of the Estimates Com-
mittee ~ Lok Sabha) on the Ministry of Defence-Naval Dockyard. 
Bombay. ~~ ~4:i..~ 

2. The Eighth Report of the Estimates Committee tpirst Lok Sabha) 
was presented to the Lok Sabha on the 26th April, 1958. The Government 
furnished their replies to the recl.>mmendations in the Report between 4-4-1959 
and 15-2-1961. The Study Group 'G' of the Estimates Committee examined 
these rei lies on the 3rd Sei tember, 1960 and the 2Eth Ja .uary, 1961. 

3. The Report has been divided into five Chapters : 
I. Report. 

II. Recommendations that have been accepted by the Government. 
III. Replies of Government that have been accepted by the Com-

mittee. 
IV. Replies of Government that have not been· accepted by 

the Committee. 
V. Recommendations in respect of which replies of the Govern-

ment have not been received. 
4. An analysis of the action taken by Government on the recommenda-

tions contained in the Eighth Report of the Estimates Committee is given in 
Appendix II. It would be observed therefrom that out of the 46 recom-
mendations made in the Report, 45·7% of the recommendations have been 
accepted fully by Government. Of the rest, replies of Government in 
respect of 34.8% of the recommendations have been accepted by the Com-
mittee while those in respect of 6· 50/. of the recommendations have not been 
accepted by the Committee. Replies in respect of 13 ·0% of the recom-
mendations have not been received from the Government. 

NEW DEI. HI ; 
The 2Dth March 1961. 

H. C. DASAPPA, 
Chairman, 

BsWnaus Committee. 



CHAPTER I 

REpORT 
In plragraph 15 of their Eighth Report (Seco"1.d Lok Sabha), 

the Estimates Committee expressed their disappointment that 
no comparative study had been undertaken by the Naval 
Headquarters of the organisation and working methods of the 
Naval Dockyards in other countries. They considered this 
necessary to improve the efficiency and economy in the Naval Dockyard, 
Bombay. They, therefore, recommended that a detailed and systematic study 
of the organisation, administrative set up, methods of working etc. of the 
Dockyards not only in U.K. and other Western countries but also in Japan 
and U.S.S.R. should be undertaken with a view to utilising the knowledge 
for improving the structure, management and methods of functioning of the 
Dockyard in this country. Government in their reply have accepted in 
principle the desirability of studying the organisation, administrative set-up 
and methods of working of Naval Dockyards in other countries. But Go-
vernment have also stated that the knowledge thus gained might not be pro-
fitably utilised in this case, as the methods of working and set-up of the Naval 
Dockyard, Bombay, are entirely based on Royal Navy practices. The Com-
mittee feel that the Bombay Dockyard may not be wedded to the Royal Navy 
practices alone and recommend that full advantages of the improvements 
effected not only in U.K. but in other countries also should be taken by the 
Bombay Dockyard. 

2. In para 20 of the Eighth Report, the Committee observed that the 
existing budgetary and accounting system in the Naval Dockyard, where 
separate figures of expenditure on the pay and allowances of service personnel 
employed in the Dockyard as well as on stores and equipment consumed 
therein were not available, was not suitable for an industrial undertaking. 
They noticed that the Chief Cost Accounts ,)fficer, Ministry of Finance, Go-
vernment of India, had also recommended in 19'\1 that the budget of the 
Dockyard should be prepared separately from the Budget estimates of the 
Navy which was not being acted upon. They, therefore, recommended 
that the question should be reviewed again, as early as possible, 
with a view to ensure its implementation. In para 4 of their 
reply (reproduced in Chapter IV), the "iinistry of Defence have 
stated that the spirit of the recommendation made by the Committee 
could be implemented without separating the Budget of the Naval 
Dockyard from that of the Indian Navy, if a proper system a:ld Cost and Pro-
duction Control is followed by the Naval Dockyard. The Committee have 
no objection if an effective system to ensure a proper 'cost aad production 
control' can be devised on these lines. 

3. In par.a 46 of the Report, the Committee observed that there was 
general delay in supply of stores because of their categorisation. In this con-
nection the Committee recommended that immediate steps should be taken 
to ensure that no indents for stores were classified as'operational' and 'urgent' 
without justification. They also suggested that a periodical review of the 
classification in a few cases should be made to judge the correctness (If the 



2 

classification. The Min istry in their reply have stated that a review of the 
indents placed by the Naval Headquarters between 1-4-58 and 31-3-59 has 
been made and the scrutiny of the 24 indents found to be classified as Urgent! 
Operational had also been made. The Ministry have not viewed the periodical 
review necessary because of the number of such indent is small. They state, 
however, that they have issued instructions to the Naval Headquaners to 
furnish statements regarding the number and value of Urgent/Operational 
indents raised every year, and that if on scrutiny of these statistics, it is found 
that there is any abnormal tendency regarding the increase of such indents 
placed, then a detailed review of the indents will be undenaken. The Com-
mittee note that the Ministry seem to have accepted the Committee's re-
commendation in principle but they feel that while the number of such in-
dents may be few, their value might be appreciable. They, therefore, desire 
that the detailed review of these indents as originally recommended by the 
Committee should also be guided by the value of the indents involved in such 
cases and not merely the number thereof. 
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CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES 
OF THE GOVERNMENT HAVE NOT BEEN RECEIVED 

S.No. of the Reference 
recommend- to Para No. Summary of Recommendations! 

conclusion, ation of the 
Report 

I 2 

I 5 

3 

The Committee feel that the Departments whose 
main function is storage and supply of Stores 
could be separated from the Naval Dockyard 
Organisation by entrusting the servicing aspect 
of their duties to a section under the Industrial 
Manager's Department. They also do not see 
any justification for keeping the Spare Parts 
Distribution Centre and the Naval Stores Depart-
ment as two separate Departments. In the 
Committee's view it might be possible to amalga-
mate these two Supply Departments under one 
Manager. 

5 The Committee recommend that in the interest 

13 16 

17 21 

of economy and efficiency, the organisational and 
administrative set up of the Naval Dockyard 
should be examined with a view to making it a 
compact industrial unit. 

The Committee would suggest that the Govern-
ment should also consider the question of inviting 
some specialists from abroad to study the Dock-
yard conditions and to make suggestions on 
the methods to be adopted for improving the 
efficiency. 

The Committee feel that the production accounts 
now prepared for the Dockyard are not a satis-
factory substitute to the commercial system of 
accounting. The Committee consider that this 
question also should be reviewed and the feasi-
bility of introducing a commercial system of 
accounts for the Naval Dockyard should be 
examined. 

45 



I 2 

20 

49 

NBW DBLHI; 
Th8 20th March, 1961 

3 

The Committee were told that the question of 
maintaining a proper Depreciation Fund Account 
in the Dockyard is under examination. They 
hope that the matter woud be examined expedi-
tiously by Government and decision ;arrived at 
without any further delay. 

From the statement furnished to the Committee 
showing action taken on the recommendations 
of the Chief Cost Accounts Offker,· Ministry 
of Finance, they found that an assessment of 
strength 'is being done' but ·it is not evident 
whether any job analysis in respect of ministerial 
staff has been undertaken. The Committee 
desire that they should be furnished detailed 
information 0" the steps so far taken and the 
results thereof. The Committee would als 0 
suggest that a Technical Committee consisting 
of Engineers, Cost Accountants and trained 
Administrators should be asked to examine 
the workload and strength of the staff of all 
categories including industrial, non-industrial, 
technical, non-technical clerical and supervisory 
in the various departments of the Dockyard. 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 
Th8 29th Phalguna, 1882 (S) 
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APPENDIX II 

Analysts u/ the Action taken by GOfJernment on the Rtcomm,n· 
dalions contained in the Eiflhth Report of the Estimates CommiUH 

~~ .... ~ Sabha) 

I. Total number of recommendations. 46 

2. Recommendations that have been accepted fully by 
Government (Vide recommendations in Chapter II). 
Number 
Percentage to total . 

3. Recommendations not accepted fully by Government but 
replies in respect of which have been accepted by the Com-
mittee (Vide recommendations in Charter III). 
Number 
Percentage to total . 

4. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee (Vide recom-
mendations in Chapter IV). 
Number 
Percentage to total . 

5. Recommendations in respect of which replies of Government 
have not been received (Vide recommendations in Chapter V). 
Number 
Percentage to total . 

21 
45'7% 

3 
6·5% 

6 
13'0% 
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